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2.01 PM                                Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair 

National Song (Vande Mataram) 
 

1.  2.02 PM Obituary References: 
The House paid homage and observed two minute silence on the sad demise of :  

1. Two Security Personnel brutally killed by Pakistani forces on 01 May 2017. 

2. CRPF Jawans killed in action by naxalites on 24 April 2017 in Sukma, Chattisgarh. 
 

2.  2.07 PM The Chair introduced Shri Manjinder Singh Sirsa, who was elected as Member from Rajouri 

Garden Assembly Constituency in the bye-election. 
 

3.  2.09 PM The Chair greeted Shri Gopal Rai, Shri Somnath Bharti and Shri Hazari Lal Chauhan on their 

Birthday falling on 10
th
 May. 

 

4.  2.10 PM The Chair ruled that the House was set to discuss the important issue of alleged tampering of 

EVMs and hence he had not allowed any other notices for discussion. 
 

5.  2.22 PM Shri Vijender Gupta, Hon’ble Leader of Opposition protested and stated that his notice for 

adjournment motion should be allowed. Shri Manjinder Singh Sirsa and Shri Jagish Pradhan of the 

BJP supported his demand.  

As the Leader of Opposition did not heed to the request of the Chair to resume his seat and kept on 

shouting and protesting, the Chair asked him to withdraw from the House for the remaining part of 

the day.  On the Leader of Opposition not withdrawing voluntarily, the Chair directed the 

Marshals to escort him out. 
 

6.  2.23 PM Short Duration Discussion (Rule-55) : 

Ms. Alka Lamba initiated Short Duration Discussion on ‘alleged tampering of EVMs and threat to 

democracy’. 

The following Members participated in the discussion: 

1. Shri Naresh Yadav 

2. Shri Rajesh Gupta 

3. Shri Saurabh Bhardwaj (With the permission of the Chair, he displayed EVM machine and 

gave a live demonstration on the manner in which EVMs could be tampered). 

4. Shri Rajendra Pal Gautam 

5. Shri Jagdish Pradhan 

6. Shri Madan Lal 
 

7.  4.00 PM House adjourned for Tea Break 
 

8.  4.38 PM House reassembled 

Hon’ble Speaker in Chair 
 

9.   Discussion on the ‘alleged tampering of EVMs and threat to democracy’ continued and the 

following Members participated in the discussion: 

7. Smt. Bandana Kumari 

8. Shri Manjinder Singh Sirsa 

9. Shri Somnath Bharti 

10. Ms. Rakhi Birla, Hon’ble Deputy Speaker 
 

Shri Saurabh Bhardwaj moved the following Resolution with the leave of the House : 
 

“The  Legislative Assembly of NCT of Delhi having its sitting in Delhi on 09 May, 2017 : 
 

Taking note of the fact that there have been serious allegations of tampering of EVMs in different 

elections in the very recent past, 

Expressing serious concern about the way the most important aspect of our democratic process is 

sought to be seriously compromised, 



Dismayed with the approach of the Election Commission of India which even before inviting the 

views of the stakeholders pronounces the EVMs to be tamper-proof, 

Having witnessed the live demonstration of hacking of the EVM in this very House a while ago, 

Calls upon every citizen of our country to come together to put an end to this EVM fraud which is 

threatening the very existence of our democracy, 

Appeals to Hon’ble President of India and to the Election Commission of India to ensure that 

every single election from now on is held with VVPAT as directed by Hon’ble Supreme Court of 

India, 

Calls for introduction of a standardized procedure whereby votes polled and counted through 

EVMs in at least 25% of booths that are randomly picked by way of draw of lots in each of the 

territorial constituencies are tallied with the physical count of paper trail recorded through 

VVPAT 

and 

Urges upon the citizens of the country to remain ever vigilant to protect our much cherished 

democracy painstakingly established by our founding fathers in most trying circumstances so that 

we all could breathe free.” 
 

Shri Manish Sisodia, Hon’ble Deputy Chief Minister, replied to the Discussion and suggested 

amendments in the Resolution. 
 

(6.08 PM The House agreed to extend the sitting by thirty minutes) 
 

The following amended Resolution was adopted by voice vote unanimously: 

“The  Legislative Assembly of NCT of Delhi having its sitting in Delhi on 09 May, 2017: 

Taking note of the fact that there have been serious allegations of tampering of EVMs in different 

elections in the very recent past, 

Expressing serious concern about the way the most important aspect of our democratic process is 

sought to be seriously compromised, 

Dismayed with the approach of the Election Commission of India which even before inviting the 

views of the stakeholders pronounces the EVMs to be tamper-proof, 

Having witnessed the live demonstration of hacking of the EVM in this very House a while ago, 

Calls upon every citizen of our country to come together to put an end to this EVM fraud which is 

threatening the very existence of our democracy, 

Appeals to Hon’ble President of India and to the Election Commission of India to ensure that 

every single election from now on is held with VVPAT as directed by Hon’ble Supreme Court of 

India, 

Calls for introduction of a standardized procedure whereby votes polled and counted through 

EVMs in at least 25% of booths that are randomly picked by way of draw of lots in each of the 

territorial constituencies are tallied with the physical count of paper trail recorded through 

VVPAT, 

Exhorts the Election Commission of India to give access to tech-enthusiasts from time to time so 

that the vulnerability of EVMs is tested by experts 

and 

Urges upon the citizens of the country to remain ever vigilant to protect our much cherished 

democracy painstakingly established by our founding fathers in most trying circumstances so that 

we all could breathe free.” 
 

10.  6.16 PM The Chair expressed thanks to the Chief Minister, Deputy Chief Minister, Leader of Opposition, 

all the Members of the House and others for their cooperation in smooth conduct of the Session. 
 

11.  6.17 PM National Anthem – Jan-Gan-Man  

The Chair adjourned the House sine-die. 
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